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(e) ifnot , reasons for the delay?

THE MINISTER OF ENERGY (SHRI
A. B. A. GHANI KHAN CHOUDHU-
RY): (a) Yes, Sir.

(b) to (e). Government have, so far,
approved setting up of two low tempe-
rature carbonisation plants, namely, at
Ramakrishnapur in Singareni Ccal-
fields (A.P.) and at Dankuni near Cal-
cutta. The plant at Ramakrisnapur
has already been commissioned and
the Dankuni project is under consiruc-
tion. Thetechnologyof low tempera-
ture carbonisation of coal provides
smokeless fuel for domestic and indus-
trial uses as well as gas for industries,
besides producing important bye-pro-
ducts like tar and carbachemicals. Pro-
posals for setting up of more such
plants will be considersd on the kasis
of the working results of Dankuni
LTC plant, which is the first plant of
its kind in India.

In addition to the above low tem-
perature carbonisation plants, Gov-
ernment hav approved seiting up of
following pilot plants/demostration
plants for production of smokeless fuel
/synthetic oil from coal—

(i) Demonstration plant for pro-
duction of pellet coke from coal at
Khas Kusunda (B.C.CL.)

plant for
Mugma

(ii) Demonstration
mechanised soft coke at
(B.C.L.).

(iii) Pilot plant for coal hy:lrogena-
tion at C.F.R.I. Based on the data to
be generated in these plants, pro-
posals for scaling up of these/plant
will be considered.

Petition Regarding Kerala Telecom-
munications Entrance Test

1385. SHRI R. K. MHALGI: Will the
Minister of COMMUNICATIONS be

pleased to state:

(a) whether he has received 5 peti-
tion dated 25th September, 1981 regard-
ing Indiapn Post and Telegraph Depart-
ment Kerala Telecommunications En-
trance Test;

MARCH 2, 1982

-
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(b) what was the Jdemand made in
the said petition;

(c) what decision Government have
taken in this regard; and

(d) if not, the specific reasons there-
for and when the same is likely to be
taken?

THE MINISTER OF STATE IN THE
MINISTRY OF COMMUNICATIONS
(SHRI YOGENDRA MAKWANA): (3)
Yes, Sir, A petition dated 25-7-81 and
not dated 25-9-81 has heen received.

(b) The result of the petitioners who
had taken the Entrance test on 14-2-80
for lineman learners recruilment in
Kannada language should be declared.

(¢) As per existing rules, the En-
trance test for the recruitment of line-
man learners was held in the local
language viz., Malyalam and the ques-
tion papers supplied to the candidates
were in Malyalam_,Z But the petitioners
wrote the answers in Kannada lanu-
age instead of Malyalam. However as
a special case it has been decided that
these answer books, though not in the
local language may also be valued. Ac-
tion is being taken accordingly.

(d) Does not arise.
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